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| TEM NO. 33 COURT NO. 5 SECTI ON 11
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).7720/2011

(From the judgenent and order dated 29/09/2011 in CRLMA No.287/2005,
The H GH COURT OF UTTARAKHAND AT NAI NI TAL)

PARAMIEET BATRA Petitioner(s)
VERSUS
STATE OF UTTARAKHAND & ORS. Respondent ( s)

(Wth appln(s) for stay and office report)

Date: 10/12/2012 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE AFTAB ALAM

HON BLE MRS. JUSTI CE RANJANA PRAKASH DESAI
For Petitioner(s) Dr. (Ms.) Vipin Qupta, Adv.

M. Aditya Singh, Adv.
M. Aakash Sirohi, Adv.

For Respondent (s) M . Abhi shek Atrey, Adv.
M. Rahul Verma, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
Heard | earned counsel for the parties.

Order reserved.

(Sanj ay Kumar) Court Master | (Sneh Bal a Mehra)
| Court Master

of



